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PtislH-iKalhsra-Dhantewara  B*Bwiy 
n*jHt

1419. Shrimatt Agam Daas  On 
MtariwU:

Shri Natbu Bam Ahirwar: 
Shri Ban Singh AyarWal: 
Shri Hnbun Chaad Kaehwal: 
Shri T. S. Koahwah:

Will the Minister of Railways  be 
pleased to refer to the reply given to 
Unstarred Question No. 480 on the 4th 
November, 1986 and state whether in 
view of the vital importance of the 
Dhalli-Rajhara-Dhantewara  Railway 
Project to the  development of  the 
South Baatar Region in Madhya Pra
desh, his Ministry proposes to accord 
over-riding priority to that  project 
v i certain other projects which 
might be immediately profitable?

The Minister of  Railways  (Shri
G. M. Poonacha): The proposal for new 
lines to be taken up during the Fourth 
Plan period have not jet been finalis
ed. As such the question of according 
any over-riding priority for this line 
does not arise at present.
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12.lt hML

POINT OF ORDER RE.
G AJENDRAG ADKAR REPORT

Mr.  Speaker:  Calling  attention
notice.

Shri S. M. Banerjee (Kanpur): Sir,
I rise on * point of order under rule 
376(2).

Mr. Speaker: Point of order on your 
own call-attention?

Shri S. M. Banerjee: 1 Invite your 
kind attention to the news  i»  the- 
Times of India or any newspaper to
day. In the statement the hon. Minis
ter has said that the Gajendragadkar 
Commission’! report has bean receiv
ed only on the 30th.  That has not 
been placed on the Table of the HouM> 
I am surprised at the capacity of the 
press. X want to Pay them a oosa- 
pliment. The entire report has «*■» 
in the Times of India.

Mir. Speaker: The hon. Wntator Jtf* 
not yt made a alternant  Voa taff 
not heard Us  14 M*
sake the ahrtaaa—f t*.  '
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Shri S. M. Bwii'in: I wanted to 
raise this point ot order.  Many peo
ple know it outside. It li only the 
Parliament that has been reduced to 
post-̂ mottem, house.  Everything  is 
discussed outside.

Shri Snrendraaath Dwivedy (Ken- 

drapara): He has not put the Call 
Attention notice. How can the Minis
ter reply to this?

12.16 hrs.

CAUJNG ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE

(Sovbmmbt’s  nrvUL to kaisb

DEARNESS ALLOWANCE Or CENTRAL
GovunfMon employees.

Start S. M. Banerjee (Kanpur): I call 
the  attention  of the  Minuter  of 
Finance to the following matter  of 
urgent public importance and I re
quest that he may make a statement 
ihereon:—

“Government’s refusal to raise 
deamess allowance in respect of 
Central Government employees in 
spite of average rise ot ten points 
in the cost of living index.”

Sir, you may now give » ruling on 
my point ot order.

Mr. Speaker: Not now.

Ik* Deputy  Prime Minister and 
T-1̂ " of Finance  (Shri  Morarji
Be—i): Sir, I had informed the House 
on the 25th of May, 1087 in reply to 
Unstarred Question No. 3S5, that be
fore reviewing the rates of dearness 
allowance of Central Government em
ployees on the present occasion. Gov
ernment wished to take into account 
the recommendations of the Galendra- 
gadkar Commission which had been 
asked to go into the principles that 
should Covers the grant of dearness 
allowance to Central Government em
ployees fat future. The Commission’* 
nywft has since Men  received  on

the evening of 30th May  is under 
study.  Some more time  will  be 
needed before decisions on the Com
mission’s  recommendations  can he 
announced.  However, an assurance 
was given to representatives of the 
staff who met the Expenditure Sec
retary on Sth May that whatever deci
sions are taken would be given effect 
to retrospectively from 1st February,
1967 when the 12-monthly average ot 
the All-India Working Class Consumer 
Price Index number had gone up by 
10 points since the last revision in the 
rates  of Dearness Allowance.  A 
similar assurance has also been given 
on 30th May in the meeting of the 
National Council of the Joint Consul
tative Machinery for Central Govern
ment employees.

Shri S. M. Banerjee: Before putting 
the question, I want to know....

Mr Speaker: Please put your ques
tion and get the information to the 
extent it comes.
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Shri S M. Banerjee: I want only
onc confirmation  whether  whatever 
has appeared in the newspaper is cor
rect or not.

Mr. Speaker: You put that question.

Shri S. M. Banerjee: Why should I 
waste my question on that?

Mr. Speaker: He  wants to  know 
whether what has appeared in  tbe 
papers is correct or not.
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Shri Morarji Desai: I have received 
only two copies. They are required to 
be printed. Therefore, I  put  them 
here.  X am getting them printed e»


